| TEM NO 57 COURT NO. 13 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).21051/2012

(From the judgenent and order dated 16/01/2012 in CMAP No.37813/1992
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

GYANENDRA KUMAR SHUKLA & ANR Petitioner(s)
VERSUS
STATE OF U. P. & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )

Date: 16/12/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR
HON BLE MR JUSTI CE J. CHELAMESWAR

For Petitioner(s) S.R Singh, Sr. Adv.
D. N. Dubey, Adv.
Avni sh Si ngh, Adv.
Asha Gopal an Nair, AOR
For Respondent (s) Vi nay Garg, Adv.

Shal i ni Kumar, Adv.

55 §5S%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Learned senior counsel for the petitioners states that
is essential for the petitioners to place further documents on

of

it
t he

record of this case. He, therefore, seeks an adjournnent to enable

the petitioners to do so.
Li st after four weeks.
Needf ul be done in the neantine.

| (Parveen Kr. Chaw a) | | (Phoolan WAti Arora)
| Court Master | | Assi stant Registrar



